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ORDER

Shri R Padmanabhan, PCS, representing the petitioner present. Shri D Prabhu
Mukunth Arun Kumar, counsel for R1, Shri S Bharathirajan, counsel for R2 to
R11 and Shri J Jenny, counsel for impleading petitioner are present. Counsel for
R1 filed counter in CA 43/2017, CA44/2017 and CA 49/2016, and provided
copy to the other side. He also prayed time to file counter in CA 48/2016 and
counter in the main CP. Counsel for R2 to R1l filed CA 75/2017 interalia
praying that the petitioner filed false statement and be prosecuted u/s 449 of the
Companies Act, 2013. Copy of the same is given to the other side for filing
counter. The counter may be filed before the next date of hearing. Counsel for
R2 to R11 is directed to file memo as per his submissions in relation to the reply
in CA 43/2017, CA 442017 and CA 49/2016. Time extended at request. Put up

on 19.06.2017 at 10.30 A.M.
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